
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6th FLOOR, EZHILAGAM ANNEX BUILDING, CHEPAUK, CHENNAI, TAMIL NADU 

DAILY CAUSE LIST DATED 25.03.2021 (THURSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 
 

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. V. P. Singh, Member 

(Technical) 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App. (AT) 

(Ins) No. 

41/2021/TR 

 

Amaravathi Textils Private Limited 

Vs 

VBC Industries Limited &  others  

Akshat Singh Ankur Kandelwal  

Himanshu Handa     

T.S. N. Raja – R1 

Chomraj Choudharay    

Shruti Aradhana                 

- R2 COC 

Shewata Shalini            

Triana                            

AR of R2 

 

2.  Comp App. (AT) 

(Ins) No. 

59/2021/TR 

Mathukumilli Sri Pattabui Rama Rao 

Vs 

VBS Industries Limited & 2 others 

Shruti Munjal 

 

 

Ankur Kandelwal  

Himanshu Handa     

T.S. N. Raja – R1 

Chomraj Choudharay    

Shruti Aradhana                 

- R2 COC 

Shewata Shalini            

Triana                            

AR of R2 

(Notice issued to R3 

on 04.02.2021) 

 

3.  Comp App. (AT) 

(Ins) No. 

66/2021/TR 

Mutyala Babu Katta and 62 others 

Vs 

VBC Industries Limited & 2 otehrs 

Kunal Godhwani 

Gaurav Mitra 

 

Ankur Kandelwal  

Himanshu Handa              

- R1(RP) 

(Notice issued to R2 

and R3 on 

06.02.2021) 

 

4.  Comp App. (AT) 

(CH) (Ins)  No. 

12/2021 

Assistant Provident Fund Commissioner 

DO Kurnool, Andhra Pradesh 

Vs 

VBC Industries Limited & 2 others 

 

 

Dr. B. Manoj Kumar  

5.  Comp App. (AT) 

(CH)  (Ins) No. 

06/2021 

Sree Bhadra Parks and Resorts Ltd 

Vs 

Sri Ramani Resorts and Hotels P Ltd 

 

 

 

Anil D Nair 

Sreejith  R. Nair 

Telma Raju 

Sangeeth Josep Jacob 

Christina Anna Paul 

 



6.  Comp App. (AT) 

(CH)   No. 

07/2021 

S. Iruthaya Nathan 

Vs 

G. V. Ramkumar 

 

P. James Victor 

Rajkumar 

 

7.  Comp App. (AT) 

(Ins) (CH) No. 

1/2021 

 

Lakshmi Narayan Sharma 

Vs 

Punjab National Bank & others 

Suraj Prakash 

Mrinal Lotoria 

Priyanak Solanki 

Deepika Murali 

Anusha Peri 

T. Ravichandran – 

R1 

T. S. N. Raja IRP 

–R2 

8.  Comp App. (AT) 

(CH)  (Ins) No. 

07/2021 

Antanium Holdings Private Ltd 

Vs 

Sujana Universal Industries Limited & 

another 

 

Abhishek Jenesenan 

Aparajitha 

Viswanath 
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